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{b) whether Government have received
any memorandum fromthe All Kerala Mecha-
nised Fishing Boat operators Association,
Cochin for diesel subsidy; and

(c) if so, the steps taken by Government
to resolve the crisis face by the industry?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI NITISH KUMAR):
(a) Yes. Sir.

(b) and (c). A memorandum from the All
Kerala Mechanised Fishing Boat Operators’
Association, Cochin was received only on
10.4.1990 by the Agriculture Ministry. No
decision has been taken on the contents of
the Memorandum so far.

Sale Price of Edible Oil ‘Dhara’

6790. SHRI Y S. RAJA. SEKHAR
REDDY: Wil the Mnister of AGRICUL-
TURE be pleased to state

(a) whether the National Dairy Devel-
opment Board 1s selling its own product
‘Dhara’ at prices higher than those of the
same edible oils in the-market:

(b) if so. the efforts being made to bring
down the price of ‘Dhara’;

(c) whether National Dairy Develop-
ment board has been given immunity from
the Essential Commodities Act in the past
two years; and

{d) i so, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI NITISH KUMAR):
(a) and {b). No Sir. National Dairy Develop-
ment Board's products of ‘Dhara’ brand are
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generally priced lower than other packs of
similar edible oils available inthe market and
hence the question of making efforts to bring
down ‘Dhara’ prices does not arise.

(c) and (d). Under the Essential Com-
modities act State Governmants are em-
powered to issue orders pertaining to licens-
ing, control and stock declaration of essen-
tial articles. However, the sale, purchase
and storage of essential article by or on
behalf of the Central Government is ex-
cluded from the Order. NDDB buys, stocks
and sells edible oilseeds/oils on behalf ofthe
Central Government in implementation of
the Integrated Policy on Oilseeds.

[ Translation)
Fire In High Rise Buildings

6791. SHRISARJU PRASAD SAROJ:
Will the Minister of HOME AFFAIRS be
pleased to state:

) (a) the number of multi-storeyed com-
mercial and residential buildings in Defhi
alongwith the names of their owners and
occupants which still do not have proper fire
safety equipment;

(b} the number of cases of fire in these
buildings during the last three years:

(c) the action taken by Government
against the owners/occupants of such multi-
storeyed buildings which are lacking in fire-
fighting equipments; and

(d) the steps taken to monitor the
compliance of Delhi Fire Prevention and Fire
Safety Act, 19867

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) There are 138
commercial and 19 residential buildings
which lack fire safety measures.



